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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO(s). 948 OF 2006
VARGHESE K. JOSEPH Appel | ant (s)
VERSUS
THE CUSTODI AN & ORS. Respondent ( s)

Date: 01/12/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Appellant(s) M. Pravin Satale, Adv.

M. Naresh Kumar, Adv.

For Respondent (s)
M. Subr anoni um Pr asad, Adv.
M. Shyam D. Nandan, Adv.
Mb. Shwet a Mazundar, Adv.
M. Rajat Khattri, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Argunment s concl uded.

Judgment reserved.

( Raj esh Dham) ( I'ndu Satija)
Court Master Court Master



